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f& -\’) I,Bab\“\iw‘ww, son/daughter/wife of %"\%Q!qu"ldcﬂ,
‘{gedﬁ‘ years, belonging to %\W@a&&\ﬂx%%c‘ﬂﬂﬁj
\(;'1’ service and presently working as @%f&*ﬁ‘i’*ﬁ“d&’\)ﬁ

give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants®;

A.  Detalls of movable assets

(Assets In joint name indicating the extent of joint ownership will also have to be

\\“,\Lf given)

sf. Description Ssif | Spouss Ehp;nmntd Dspendant-2 nw:_:rrbv;

o. ‘ Name(S) | ame | Nams | Etc.Name |
-

(i) | Cash 1000 / Pushe p,;(jamm«

Euwe Pog | ' :

2155

25 | (il} | Depasits in
ﬁm) Banks, Financial | 0},
Institutions And | | 0O/ 160

Non-Banking

Financial e, =
| Companies

“{ill) | Bonds, ‘
Debentures and

Shares in T p— ) g i
companies

{iv) | Other financial
institutions,
NSS, Postal
| Savings, LIC — e

Paolicies, etc '

(v) | Motor Vehicles |Hevo
(detalls of
make, etc.) g

(vi) | Jeweliery (glve i
details of Uhld- 903

weight and lolel-1o Yilver U [ — RN
value) o

{vli) | Other assets,
such as values -
of clalms /
0 interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee. '

L—gg\b\u |eromere
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ership indicating the extent of joint ownership will

8r.

Degeription

Self |

‘Dependant-1
Hame

Spouse

Dependant-2
_HName

Dependant-3
Ets. Name

Agricultural Land

~ Location{s}

= Survey numbar(s)
- Extent (Total
measyrement) !
-Current market value |

X

. jS\‘.‘
Q,«»&B

Name(S)

(i)

Mon-Agricultural Land
~ Location[s)

- Survey number(s)
- Extent (Total
measuremant)
-Current market value

(iiY

Buildings (Commercial
and residential)

i Location{s)

- Survey /door
number(s)

-~ Extent (Total

- measurement)

- Current market
value

(iv)

Houses / Apartments,
etc.,

« Lacation{s}

- Survey fdoor
number(s)

= Extent (Total

| measurement)

- Current market
value

(v)

Others (such as

o e |

-

(2}

| interest In property)

1 glve herein below the details of my liabilities / overdues to publie financial
institutions and government dues; -
[Note : Please glve separate details for each item)

[ sr. [ Deseription Name & address of Bank / | Amount outstanding a:
No, Financlal Institutions(s) / on 4 Q2 d L) fr
; ; Department (s)
(&) | (i) Loans from Banks _ SAL-E VM edna . :
(i) Loans fram financlal : ;
institutions AC: 4013 ?—67 2.307 s
(iii) Government Dues:
{a) dues to departments
dealing with government
accommaodation :
(b} dues to departments
dealing with supply of e ks e
water . '
() dues to departmeants
dealing with supply of
electricity — e

%;\bm \mﬁqm



(d) dues to departments f
dealing with telephones & ”'_'____’ i R
(e) dues to departments
dealing with government
transport (including caaan sk s
. alrcraft and helicopters)
(f) Other dues, If any — e
(6) | (i) Income Tax including ;
surcharge [Also indicate LS\I - 3 P .20 TLS
the assessment year upto —
which Income Tax Return
flled. Give also Permanent
Account Number (PAN}]
(i) Wealth Tax [Also
Indicate the assessment Sl o S
year upto which Wealth g
| Tax return filed,]
{1} Sales Tax [Only in
case of progrietary R i T
 business]
(“v) Property Tax Ny SRR
C.  Personal Detail
GPF/CPF/PRAN No, - WOoIFS 2665) 2 4 ’
Gender L 1‘5., ﬁ l {(M/F}
- of Birth | ‘
Date of Birt 9 | 018 [ 19 19 | 3] oommrwyg .
Class/Group - ' '
C (A/B/C)
Cadre
g [ Qivar Legislabine A owits. |
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service gte.)
Home District i py RNE P\,

knowledge and belief,

place: PATAA-......
pate:.. 12, ) 9—'/ 905"

Note:

I hereby declare that‘ the above details are true to the best of my

Signature .... M\“\Q\M’\m vt

Name of Employee: . B RBLY., \"*-"’ m f’c(k
Designation:, ETF\OIL“’- o erdants.
Demﬂment:.,.%’ﬁl'mr...‘.lrﬁafb‘m%.-r..%*‘“{] ,

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

athv \eumn <



